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\To -.._; . The Ld. Principal unmet a Sessions Judge (I-lQs), Central, "rue ' ____ ..
_- . The Ld. ‘Principal District at Sessions Judge, South, sum 3l'~1i K _

' . The Ld. Principal District & Sessions Judgeffiouth-East. Sttkct
The Dd. Principal District & Sessions Judge. North-West, Rohini

. The Ld. Principal Dist1iet& Sessions Judge; East, KKD F M p

. The Ld. Principal District& Sessions Judge,North-East, KKD 2 3 -

. The Ld. Principal District & Sessions Judge, West, THC - ‘ Q

. The Li Principal District Se Sessions Iudge, North, Rohini '1? _
V91 The Ld Principal District & Sessions Judge-cum-Sp]. Judge (PC Act) (CB1), RADC p. to. The I.d. Principal Districtét. Sessions Judge, New Delhi, rnc 5.

ll. The Ld. Pfincipal District 8: Sessions Judge, Shahdara, KKD E'- _ ; -—--_-
l2. The Ld. Principal District 8: Sessions Judge, South-West. Dwurka _:; ,_ ‘_ _| mi“ WW

Sul1.: Core Competence Conference for Knowledge, Skill & Perspective Development ASJs ‘H L
holding Special Courts under MCOCAIUAPAINIAAISC & ST ActlRPWDAIPBPTA
(Full Strength) and Public Prosecutors attached with these courts 0 23" May, 2026.n

Respoctcd'MadumfSir.
As per the approved Training Calendar 2026. the Delhi Judicial Academy shall be

conducting a Core Competence Conference for Knowledge, Skill & Perspective Development ASJs
holding Special Courts under _MCOCA!UAPAfNlAAlSC 8.: ST ActfRPW'DA/PBPTA (Full
Strength) and Public Prosecutors attached with these courts on 23*“ May, 2026 at the Delhi Judicial
Acodcm .Y

The approved nomination list of Judicial Officers for the aforesaid programmes is enclosed
as Annexnrc ‘A’.

It is requested that the Judicial Officcrs posted in your district as per Annexurc ‘A’ may
kindly be communicated about their nomination in thi: aforesaid programmes through yotu' good
office.

In case any Officer requires exemption from attending the programme, the Ld. Oflicer may
move application in advance through the concerned Ld. Principal District & Sessions Judge. ll‘ the
exemption is required on urgent basis, intimation to that cfifoct may be sent to the Academy through
e-mail, followed by a formal application duly forwarded by the concerned Ld. Principal District 8:
Sessions Judge. Attention ol‘ the nominated ofliccrs may also be drawn to the exemption guidelines
issued by the Hon'ble High Court of Delhi vidc Letter No. 7097-71 10/Dl-{C/GAZJG-3/2023 dated
10.10.2023, whereby it has been directed that exemption of nominated Judicial Olllcers from
attending training programmes shall be considered only in case ofextreme exigcncy such as medical

- condition etc. along with documentary proof. In case the nominated officer is transferred, the
successor Judge shall stand nominated for the programme automatically.

The nominated Judicial Ofllcers may ldndly bo advised not to list any judicial work for 23"‘
May, 2026. so that litigants and lawyers are not inconvenienced. In case some judicial work has
already been listed, it may be prcponcd or adjonmcd accordingly, to the extent possible.

With regards.
Yours faithfully,

EncI.: As above qr’
(Rajesh Kumar Singh]
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~ No. JDTPIPACC/Gaz.I2026! 5/2»-9'--' 5'/35-/D Dated = 2.)./04!/1.4),; 4/‘ 9/ '-35“P'1”-
Copy forwarded alortgwlth its enclosure for Information and

necessary action to:-

1. Sh. Dig Wnay Slngh, Specialjudge (PC Act) ICBI) Rouse Avenue Court Complex.
New Delhi. "

2. ghilfiaurav Rao. Speclaljudge (PC Act) ICBI) Rouse Avenue Court Complex, New
e .

3. Sh. jltendra Slngh. Special judge (PC Act) (CBIJ Rouse Avenue Court Complex,
New Delhi.

4. The Branch tn-charge, Admn. Filing. Pool Car, Care Tnklng. Facilitation Centre.
Rouse Avenue Court Complex. Nev; Delhi.

S. The P.S. to the Ld. Principal District & Saslons Judge-cum-Special judge (PC Act)
st). nncc. New Delhi.

wohip M7 '
)

\%l'€he Web-site Committee. ‘fis Hazarl Courts, Delhi.  

Officer In-charge .
for Principal District & Sessions Judge-

cum-5pl.judge (PC Act)(CBl)
Rouse Avenue Court Complex

New Delhi



Nomination List for
Core Competance Conference for Knowledge, Skill and Perspective Development

ASJs holding Special Courts under MCOCA/UAPA/NIAA/SC & ST
Act/RPWDA/PBPTA (Full Strength)

23"’ May, 2026

Annexure 'A'

Name of Officer Present Posting Nu District Place of
Posting

Mr. Abhishek Goyal ASJ 3 Central l THC D
Mr.AmitBansal ASJ ‘ 2 New Delhi Pl-1C

Lo) . Anuj Agarwal ASJ 7 3 South-Easti Saket
-l>-

Mr
Ms. Charu Agganv2l1ZJi_ _ ASJ (E~court) 2 Shahdara KKD

.. . ‘S='lJd PCAICBI tMr. Dig Vmay Smgh pmglwplg/fiZ(As Caigsg ) 9 Rouse
Avenue

Mr. Gaurav Rao Special Judge (PC Act) (CB1) \ 1 l \ Rouse
Avenue

Mr. J itendra Singh Special Judge (PC Act) (CBI) 23 D Rouse
Avenue9 s“ O0 Ms. Manu Vedwan _ /\SJ+Spl. Judge (NDPS) KKD8 _

\O MrL Muneesh Garg i ‘ __ ASJ North-West h Rohini
5 Mi._l_?itamber Dutt Principal District & Sessions Judge New Delhi PI-{C
;_¢ |-1 l‘/If. Prashant Shammii ASJ Lo-I PHC (

o--A IQ Mr . Rajinder Kumar ASJ La-Y ; West ‘ THC
u-n DJ Mr . Samar Vishal ASJ IO Saket
-A -P Mr. Sameer Bajpai _7 ASJ Ln.) KKD
v-~ LR Mr.(Seui'abh Partap Si_ngh Laler l _ ASJ LII 1 New Delhi 1 PHC
3 Ms. Sheetal Chaudhary Pradhen 7 _ ASJ IQ lSake_t_
:-A -I Ms . Shilpi Jain ASJ IO THC

Mr. Shivaji Anand l ASJ-cum¢Specia1 Judge (NDPS) 1 M \ North-West Rohini
>-»—n \OOO Ms . Shivali Bansall AS] D South-West ‘IO Dwarka

Mr. Sonu Agnihotri j ASJ U) Saket
Mr. Subhash Kumar Mishra ASJ L»-7 KKD
Mr. Sushi1Kumar J ASJ -lb Rehini
Ms . Twinkle Wadhwa ASJ NI D KKD
Ms . Vandana W 1 D AS] IQ l North _ Rohini
Ms. Vandena Jain __ AS] South-West Dwarka
Mr. Vine§tKum2t1j 7 ‘ _ ASJ l\J‘b-I THC
Dr. Vishal Gogne Special Judge (PC Act) (cm) F

_ 7 :M(Ps/MLAs Cases) _(
Rouse

Avenue


